)zﬁ/ THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

el

OOA'NOO 916/950
Date of Ordéer:s 6-9-95,
Between:

T.Satyanarayanaes
.o Applicant,

and

1, The Sub Divisional Officer, Phcnes,

Naridyal=501.
2, The Sub Divisional Officer, Telecom, Nandyal~501,
3, The Telecom District Manager, Kurnool=50,

4, The Chief General M anager, Telecommunications,
A.P.(rep. Union of India,) Hyderabad-l.
. Respondentse.

For the Applicant: Mr. C.Suryanaraysna, Advocate

For the Respondentss: Mr,V.Bhimanna, Addl.0GSC.

COR &Ms
THE HON'BLE MR, JUSTICE V.NEELADBRI RAD s VICE=CHALRMAN

THE HON'BLE MR.A.B,GORTHI 3 MEMBER(AIDMN)
The - Tribunal made the following Qrder =
Adnit, List it for final hearing immediately

below adnissions on 19-10-1995.
If the vacancy against which the order of transfer

was péssed in favour of applicant is golng to be filled up during
the pendency of this 0,A. it will be subject to the result #n this
\.A. and it has to be so mentioned in the arder.
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Deputy Registrar(J)

e Sub Divisional officer, Phones, Nandyal~501.

\ sub pivisional Officer, Telecom, Nandyal-501.

L

éTelecom'ristrict Manager, Kurnool=50.
‘"hief General Manager, Tel ecommunications, A.P.

5,  of India, Hyderabad-1l.

7.on;PY to Mr,.V.Bhimanna, addl .CGSC.CAT.Hyd.
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IN THE CENIRAL MOMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD.

THE HON'BLE MR, JUSTICE V.NEELADRI RAQ _
VICE CHAIRMAN
AND

PR -Gosdlay
THE HON'BLE MR,RTRANGARMIEN: (M(ADMM)

DATED -o-é-l»ﬁ«l ————— . 1995,

1 , ORDER /FOSMELNT ;
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No.ordc::r as to costs.
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